
Week Ending  04.08.2017 

                                         (Week 31/17) 

F. No. 296/4/2017- CX-9 

Government of India 

Ministry of Finance 

Department of Revenue 

Central Board of Excise & Customs 

Office Memorandum 

                                                 New Delhi, dated the 08.08.17 

      

Subject:-Weekly Report in respect of important developments in CBEC for the week –

31.07.17 to 04.08.17 reg. 

Based on the inputs received from various sections, following is the compilation of the important 

developments for the week –31.07.17 to 04.08.17.  

1. Administrative Changes:- 

 Order Order regarding placement of services of Ms. Thari Sitkil, IRS(C&CE:2010) with 

Government of Manipur consequent upon her appointment to the post of Deputy Commissioner 

(Taxes) in Taxation Department has been issued vide Office Order No.131//2017 dated 31.07.2017. 

 Order regarding attachment of Dr. Sumit Garg, IRS(C&CE) with DGPM for the purpose of drawing 

of salary and other allowances has been issued vide Office Order No.132/2017 dated 31.07.2017. 

 Order regarding link officers arrangements in respect of Principal Chief Commissioners/Chief 

Commissioners of Customs and Central Excise has been issued vide Office Order No.133/2017 

dated 01.08.2017. 

 Order regarding constitution of Task Force for improving career progression of recent batches of 

IRS(C&CE) officers has been issued vide Office Order No.134/2017 dated 03.08.2017. 

 Order regarding postings/transfers in the grades of Additional/Joint/Assistant Commissioner of 

Customs, GST &CX has been issued vide Office Order No.135/2017 dated 04.08.2017. 

 Order regarding promotion of Shri Pankaj Kumar Singh, Appraiser to the grade of Assistant 

Commissioner has been issued vide Office Order No.136/2017 dated 04.08.2017. 

 Order regarding link officers arrangements in respect of Principal Directors General/Directors 

General of Customs and Central Excise has been issued vide Office Order No.137/2017 dated 

04.08.2017. 

2. Any Circular:- 

 Circular No.33/2017-Cus-IV(N.T.) dated 01.08.2017 issued for leviability of Integrated Goods & 

Service Tax (IGST) Taxability of High Sea Sales of imported goods and point of collection thereof. 

 

 

 

 

                                                                                                                     (Vikas)  

                                                                       OSD(CX.9) 

 

1.  Chairperson, CBEC   

2.  Member (Customs)                                                                                                                                    

3.  Member (Admn) 

4.  Member(GST) 

5.  Member(Budget) 

6.  Member(IT) 

7.  Member(CX, ST & Legal) 

Copy for information to:   

Commissioner (CX)/ Commissioner (ST)/Commissioner (Legal)/Commissioner 

(PAC)/Commissioner(Cus&EP)/Commissioner(RI&I)/Commissioner(GST)/Commissioner(DTPS)/ 

JS(Admn)/JS(Cus)/JS(TRU-I)/JS(TRU-II)/JS(Review)/JS (DBK)/Web-Master.                                                                        

 

 



 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 


